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Industries which  in  the  present 
economic context  assume particular 
importance include industries provid­
ing  for infrastructure  and  capital 
goods as well as industries relating to 
the manufacture of  identified mass 
consumption items.  It is the objec­
tive of the Government to maintain a 
durable framework of licensing and 
other connected policies consistent with 
the basic principles of the Industrial 
Policy  Resolution of 1956 and  to 
further streamline licensing and con­
nected procedures, wherever necessary 
so as to expedite the investment pro­
cess in all its stages.

Multinational Corporations at par with 
MRTP Houses

3124. SHRI K. S. CHAVDA: Will the 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

(a) whether  Government want  to 
ensure that the new Licensing Policy 
announced by the Minister  recently 
does not heJp the large  houses and 
multi-national corporation alone; and

(b) whether  Government propose 
to put multi-national Corporations at 
par with MRTP houses?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA): (a) and (b). Government’s 
policy is to encourage competent small 
and medium entrepreneurs in all in­
dustries.  The existing policy permits 
foreign majority companies (including 
multi-national companies) as well as 
large industrial houses to participate 
in certain specified  core  industries 
which are of importance to the national 
economy, or have direct linkages with 
such industries, or have a long term 
export potential.  Even in these fields 
of industries if suitable applicants are 
forthcoming from amongst small and 
medium entrepreneurs, they will  be 
given preference over foreign majority 
companies and large industrial houses. 
The question of ensuring  that  the

licensing policy does not help the large 
houses and multi-national corporations 
alone, therefore does not arise. ' Inas­
much as foreign majority companies 
and large industrial houses are eligi­
ble to participate in  certain specific 
fields in the matter of industrial licens­
ing, they are treated on par to each 
other.
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<*P«ning Of New Post Offices in 
Villages of Orissa

3127  SHRI P  GANGADEB  Will 
the Minister of COMMUNICATIONS 
be pleased to state

(a) whether most of the villages w 
Orissa State are without Post Offices, 
and

(b) if  so, whether  there is  any 
scheme to  open new Post Offices  in 
those villages’

THE MINISTER OF  COMMUNI­
CATIONS (DR  SHANKER  DAYAL 
SHARMA)  (a) Post Offices are lo­
cated m 5607 villages, m Onssa State 
and 45720 villages without post offi­
ces are served by these Post Offices

(b)  Post Offices are opened for  a 
village or for a group Ot  villages, 
where tne conditions regarding income 
distance irom the nearest Post Office, 
annual loss etc  are satisfied  Post 
Offices opened for group of villages 
serve villages within a radius of 2 
miles of the Post Office Due to fin­
ancial  stnngency, opening of Post 
Offices is restricted to very-backward 
and hilly areas for the current year 
About 50 Post Offices are expected to 
be opened m Orissa State m  such y 
areas during 1974-75

Grant of Pension to Freedom Fighters 
from Orissa

3128  SHRI P  GANGADEB  Will 
the Minister of HOME AFFAIRS be 
pleased to state the District-wise posi­
tion ot Pension cases processed, sanc­
tioned for pension, rejected or under 
query m Orissa under Central Govern­
ment scheme for grant of Pension to 
freedom fighters’




